119 Obituary Reference

fanfor wramR qw wwe SwEE
(st wfrwr o wT):  (F) 3¢ S@-
Fld, L8R

(G’) %,¢0,000 'scri'|

() s 7 Faeaa foa o fp g
aart wf afeaet F o v gwafra
s frert ®; 8@Ya fgar 9@ 7%
feeht wrenfasr afafs F o w0
uf FET § feqa Ty A w9
Ta q ¥ foar oy feeelt R e
F g & ¥ T wArem &7 giEa e
2 5 ag 9o &= 7 fogqg a9
g W1 MEm-}  F AT
FHAIEE T IOAR FTFEAT
#1 faq (w«mede)  asEwte
framer gy Sredr ) FT faqr s |

CORRECTION OF ANSWER TO UN-
STARRED QUESTION NO. 16516,
DATED 13TH MARCH, 1961

The Deputy Minister of External
Affairs (Shrimati Lakshmj Menen):
For the figure of 330 appearing in
linie 7 of part (b) of Unstarred Ques-
tion referred to above, the figure of
315 may please be substituted.

12.02 hrs.
OBITUARY REFERENCE

Mr. Speaker: I have to inform the
House of the sad demise of four of
our friends, namely, Shri Balasaheb
Salunke, Sardar Sant Singh, Shri
Sushil Kumar Pateriya and Shri
B. S. Hiray.

Shri Balasaheb Salunke was a sit-
ting Member of this House from Khed
eonstituency of Maharashtra, He
passed away at Poona on the 10th
September, 1961, at the age of 41.

Sardar Sant Singh was a Member of
the former Central Legislative Assem-
bly during the years 1930 to 1945. He
passed away on the 13th September,
1861, at New Delhi at the age of 79.
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Shri Sushil Kumar Pateriya was a
Member of the First Lok Sabha dur-
ing the years 1952 to 1957. He passed
away at Bombay on the 3rd October,
1961, at the age of 38.

Shri B, S. Hiray was a Member of
the former Central Legislative Assem-
bly during the years 1945 to 1947 and
ot the Provisional Parliament during
the years 1950 to 1952. He passed
away at Dhulia on the 6th November,
1961, at the age of 56.

We deeply mourn the loss of these
friends and I am sure the House will
kindly join me in conveying our
‘condolences to the bereaved families.

May I request the House to stand in
silence for a short while to express its
sorrow?

The Members then stood in silence
for a minute

12.04 hrs.
MOTIONS FOR ADJOURNMENT

AFFAIRS OF ALIGARH MusLmvM UNIVER-
SITY AND COMMUNAL DISTUR-
BANCES IN U.P.

Mr. Speaker: I have receiveq noti-
ces of several adjournment motions.
I have disallowed a few. I will take
up adjournment motions Nos. 1, 4, and
18. Shri Vajpayee has tabled adjourn-
ment motion No. 1, which says:

“The failure of Government to
take necessary steps to rid the Ali-
garh Univerity of the virus of
communal fanaticism and sectarian
bigotry, a frightful manifestation
whereof has been the recent chain
of unfortunate incidents which
spread outside the precincts of the
University not only to undermine
our efforts at national integration
but also.to endanger the law and
order situation in  Aligarh and
other adjoining  districts of
Western U.P.”





